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( 1,16,088)  ĝ TT  11W cR> STîT 
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Export of More Indian Films to 
Pakistan

47a.  SHRI EBRAHIM SULAIMAN 
. SAIT : WiU the Minister of INFORMA-
TION AND BROADCASTING be pleased 
'to state :

(a) whether Government have recen-
tly received a request from the Govem- 
-ment of Pakistan for the export of more 
Indian films to that country ; and

(b) if so, the action taken thereon ?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
-ADVANI) : (a) No, Sir.

(b) Does not arise.

"Defective Manufacturing; of Ferguson 
Tractors

473. SHRI DARUR PULLAIAH  : 
Will the Minister of INDUSTRY be 
pleased to State :

(a) whether Government are aware of 
••defective manufacturing of Ferguson Tra-
ctors  particularly  IMT 533  regarding 
■the Crown Wheel and Pinions; and

(b) if so, what steps Government pro-
pose to take to rectify the defects ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (KUMARl 
ABHA MAITI) : (a) and (b) : Massey 
Terguson-(MF-iQ35)  tractors are being

manufactured in the country  whereas 
IMT-533 tractors were imported in the past. 
Complaints of the failure of Crown Wheel 
and Pinions of imported (IMT) tractors 
were received. The defects were rectified 
by replacing those components with indi-
genous gears.

Strike by Rajasthan Atomic Power 
Project Workers

475. SHRI DINEN BHATTACHAR- 
YYA : Will  the  Minister of ATOMIC 
ENERGY be pleased to State :

(a) whether the Rajasthan  Atomic 
Power project workers went on strike from 
8th September, 1977 ;

(b) the demends of the workers;

(c) whether Government  refused  to 
negotiate with the representatives of work-
ers during the strike ; and

(d) the reasons thereof ?

THE PRIME MINISTER (SHRI MO- 
RARJI DESAI) : (a) Yes, Sir.

(b) The charter of demands submitted
by  a  Sangharsh  Samiti  (Action
Committee)  consisting  of  represen-
tatives of the Rajasthan Anushakti Pari- 
yojana Karmchari  Sangh, the recognised 
Union and the Rajasthan Anushakti Karm-
chari Union, • an unrecognised body, are 
listed in the Statement attached. [Placed 
in the Ubrary See No. LT- 1056/77]

(c) and  (d). The  Sangharsh Samiti 
is not a recognised body. Discussions had 
been held earlier with  the recognised 
Union, the Rajasthan Anushakti  Pari- 
yojana Karmchari Sangh—-on the Charter 
of Demands submitted by it, which in-
cluded the nine demands later put up by 
the Sangharsh Samiti. The Assistant Labour 
Commissioner (Central) Kota held con-
ciliation proceedings on the demands of 
Sangharsh Samiti which, however, resul-
ted in failure as most of the demands put 
forth by the strikers are unreasonable and 
beyond what is permissible under the 
Government orders.  Moreover,  as the 
Strike is illegal, the stand of Department is 
that this illegal strike should be called off 
unconditionally before further discussions 
can be held with the recognised Union.

Monthly Income of D. T. C.

476.  DR.  MURLI  MANOHAR 
JOSH! : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state :

(a) the monthly income of DTC du-
ring April, 1977 to August, 1977 ;




